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PRIVATE MEMBERS' RESOLUTIONS

ion'ble Speaker has admitted the following Resolutons

for discussion on Friday, the 26th March, 1999. The names of

the Members have been shown in accordan'ce with priorities

obtained after balloting as per rules:-

S.No. Name of Member

Text of Resolution

) Sh. Jai Bhagwan
Prof. Jagdish Mukhi
Sh. Puran Chand Yogi

Pow - = Sh. Naresh Gaur

3. Sh. Mohan Singh Bisht

This House resolves that in order
to make the river yamuna free of
pollution, an immediate plan be
prepared . and the same be
implemented within  ti-me  bound

period.

This House resolves that necessary
steps be taken for ensuring the
use of Hindi language in all the
Subordinate courts of Delhi.

This House resolves that a separate
Board be constituted with a view
to ensure proper development of
resettlement colonies and to
provide them basic amenities.

'S.K. SHARMA
SECRETARY
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